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CENTRAL ADMINISTRATIVE TRIBUNAL -
. KOLKATA BENCH L’BRA RY |
0.A/351/1307/2019 Heard on 18.09.2019

Date of Order: 14.9.19.

Coram: Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Tapan Kumar Biswas, son of Chittaranjan Biswas, residing
at Ramakrishna Gram, PO- Diglipur; District- North and
Middle Andaman, PIN- 744202.

' < P S Applicant
Vs. . ‘ i:’“_‘,..‘ \
R RN
1. UNION PUBLIC SERVICE COMMISSION Servcce through
. its Chairman, Offuce at Dholpur House, Shahjahan Road, ' 1
o / New Délh-110089. P 4 '
&
— 1A=The Se‘creta'rylMlmsth oLAgﬂculture, l@ﬁ«hl Bﬁawan
- - New Delfiz 110001 T i N
2. Lt. Governor, Andaman &- Nlcobar Island, Raj, leas, Port
Blair, District-South Andaman, PIN-744101. ~—" - X
. 3.\The Ch:effSecretary, Andaman & Nicobar Admlmstrgtlon
et Secretariat, JPort Blalr“ D:strlct- South An‘f{'éman PiN-
744101. & ’ TN
4. The Secretary, Fisheries Departm?nt Andaman &
. Nicobar Administration, Secrétariat; "‘Po;ﬁt Blalr;DIStl'ICt-
-~ " «.=South Andaman PIN-744101. 2wt f
5. The- Secretary, v Personnet: “Departf ent/Andaman &
*sNicobar Admlmstrataon Secretaflat Péﬁ Blair, District-

South Andaman, PIN-744101. e
For the Applicant(s):  Mr. B.K.Das, Counsel
For the Resbondent(s): Mr. R.Halder & Mr. A.K.Chattopadhyay, Counsel

ORDER

_Bidisha Banerjee, Member (J):

The applicant, an aspirant for the post of Joint Director (Fisheries), in the i
Office of Directorate of Fisheries under Andaman & Nicobar Administration has

sought for consideration against Advertisement No. 13/2018, Vacancy No.
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“_;/;8071305214. The Recruitment Rules for the post, in question, is extracted herein

below:
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Name of tho poat |01 {Ona} :m‘m} nncy for tha post of - Join
Diroctor(Fishartea} t Dirdciorato of Flshorles undor Andem
and Nicobar Mnﬂnhtmﬂon By diroet rocruitmont.
Advertisement 13/2018 .

t No. e
Vncancy No. 18071308244 ¢

Essential and

Qoerjf’a't’.'en (B) EXPER!ENCE""'
vallicalions 1 rive years experierice in field of Inland and Marine Fisheries

Development. Y
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ot DESIRABLE QUALIFICATION (DQ);

Ph.D with specializatiofin Fisheries.
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. Secrutiny has been done online, first on the basis of the report
generated by the computer system as per the information filled up /
claims made therein by the candidates in their online application
and also by scrutiny -of the supporting doc’umenls’uploaded along
with the same. e

fi. The scrutiny of the applications has been ‘done strictly as.per the

) provisions of the Recruitment Rules for the post in question,

B . Desirable Qualification {DQ) has been invoked along with EQ-A and

EQ-B for the scrutiny purpose. Candidates who do not possess |

" Ph.D degree or have Ph.D degree but not in the relevant field have

been rejected as "LDQ{Lacking Desirable Qualification)”.

i “y fii. Total experience ¢laimed by the candidates has been taken into

consideration, if supported by necessary certificates.

iv.  The candidate must have studied ‘Fisheries™ as one of the sub|ect

R in their M.Sc. degree.

Modalites | ¥. The candidates who do not possess the relevant essentna!

adopted educational qualilication have been rejected as "LEQ-A”. Like-wise,

if essential experience is not in the relevant. field as specified in

: . Recruitment Rules and advertisement of the post or relevant |

i experience is less than the required period, such:candidates have

' been rejected under "LEQ-B",

:j* ' vi, Experience possessed in the relevant ﬂelds specmed in-the |

“ advertisement, after obtammg/quahfymg “the essential Educabonai

Qualification has been counted.

vil.  Experience Cedificate must be uploaded/ available to ascertain the

eligibility of the candidate. Hence, applications of candidates who

,] , . have not uploaded/ furmished experience cerlificate, have been

|

=

rejected as “Incomplete Application®. Experience Cedtificates
. without clearly specifying the nature of duties have aiso not been
A considered and rejected as 'Incomplote’. Simitarly, applicants who
i, claim relevant experience but the EC attached in support of that is
J not of the entire duration claimed or do.not.support the ciaim made
i are also rejected as “incomplete”.
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The applicant has prayed for consideration against the said post vide his
representation dated 14.08.2019 preferred to the Chairman, UPSC seeking short-

listing for appropriate consideration.,
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vill. The applications duﬁa‘w et Fave nether produced e
marksheet nor oo B ‘fﬁ“ﬁ %fi‘ﬂi educational qualifications |
55

have been relecL Category. of ‘Incomplete
Apnpllcations”,
Ix, Teaching experiencs Been considered relavant,
x. Appointment Lmlm" Q!’f“ Ordets.  Registration/Encolmant
Cenrificate. Restgmk Relleving Orders, pay canificates
and self employment ave not been considered as proo!

of experience. Alsa;
as relevant exDenen::e
xi.©  Experience cerificats
Commission's circutal
However, wherever {]
cerlificates n prescrite
have been cans:derea '

xil.

omitificates
s@w@&ﬁ% imerd” has aiso not baen traated:

Criteria
adopted for
short listing

SC-15, ST-02, OBC-23 & GEN-23)
candidates belonging to OBC/SC/ST
2é90ry candidates. in the instant case,

In response 1o the advertisement, 63 appl;catto'f
appiications were received, Applications reoexved
categories, have been treated at-par with-Generatica!
DQ (Desirabie -Qualification) has alsa been #ygked alongwith EQ-A. and EQ-8 for the -
scrutiny purpose. 8y invoking DQ, we were l}zﬁf' with 36 applications . under zone of
consideration. Alf the remaining 27 applications- fe?lmg outside zone of consideration have
been rejected under LDQ category, 1.e. Lacking Oes:rabie Qualification.

Shortllisted for 01({One] UR FPost:

Sl. | Roll Subject to pmductson of the below meationed
No. No. . document(s) -
1 o1 =
2 {08 = 3
3 24 A 1=
V& 33 - ’ -
5 52 - : -
3 56 -
{08 Candidates)
REJECTED CANDIDATES .
Lacking Desirah) ualification{l.D
Roll Nos: 16, 18, 28, 32, 35, 41, 54, 61, 62 {09 candidateg)’s
LEQ-A :
Roll Nos. : 14, 23 {02 candiﬁates}
EQ-B
Rolf Nos
2 3 : 4 3] 154 3Q 31

34 45 -5 63

(11 Cand!ditvsj

NCOMPLETE APPLIC TION
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On 27.08.2019, rejecting his candidature, the UPSC informed him as under:

277
" Dated: .08.2019

To,
Tapan Kumar Biswas,
Otice of the Zila Parishagd,
Mayabunder, Narth & Middle Andaman,
Angaman & Nicobar islands (UT}- 744204

Sub: Representation dated 14.08.2019 in respect of recruitment to 01 {One} [UR-01]

vacancy for the post of Joint Direc ctor{fisheries} in Directorate of Fisheries under
Andaman and Nicobar Administration by dircct recruitment - Reg.

Sir,

! am directed to refer to your letter dated 14.08.2019 in respect to the subject
mentioned gbove and to say that the same has since been examined by the
Commission. The scrutiny has been been done strictly in accordance VJi{h ithe modailities
approved by the Commission. As you do not possess the Desirable Qualification e, Ph.D
with specialization in Fisheries, your candidalure was rejecied under the category LDQ
(Lacking Desirabte Qualification}. In order to maintain uniformity among simitarly placed

. candidates, Commission has maintained the sejection of your candidature. No further
, communication in this regard would be entertained.

. | " Yours faithfully,
Py
(Ravi Kumar Vashisht)
' Under Secretary(R-11)
é e . Uaion Public Service Commission

S e f

3. At hearmg, Ld. Counsel for. the apphcant failed tofdemonstrate that the
™, .

appllcant possessed»'-'Pgh D%uahf:catlon that was a%eswablg;iq@ahﬁcatlo in terms

%“' 7S & . “"f "3"‘ ff
of the Recrultment Rules or that candidates shorthsted dxd not#possess such

,r
< . a4

qualification. | e

. - - . . . J"“

4.  ld. Counsel for the‘respdhé’é*ﬁt‘é“‘“dﬁ*’fﬁ‘e”’é'gﬁtrary would submit that out of
61 applicants, who applied against the notification 6 fulfilled the desirable
qualification and, thergfore, there was no question of short-list'ing the present
applicant, who did not .possess the desirable qualification in view of the extant

modalities to be adopted in terms of Recruitment Rules (as extracted supra).

5. Therefore, admitted and irrefutable position being that the applicant did

not possess the desirable qualification whereas the criteria to be adopted for
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listing fails and, accordingly, the O.A. is dismissed at the admission stage itself

without calling for a reply.

6. Although Ld. Counsel for-the applicant would seek consideration of his

representation, we feel that it would only be a futile exercise due to the reasons
enumerated herein above.

7. There will be no order as to costs.
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(Dr. Nandita Chatter,jgegg AR R (Bidis%a Banerjee)
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